
HIGH COURT OF DELHI AT NEW DELHI 

No.370-382 & 385/RKD 

Dated: 12.3.2013 

NOTICE 

This Court intends to sell Waste.Paper and File Covers, which are 

required to be shredded/destroyed by a Shredding Machine to be 

installed in the High Court premises. Quotations are invited in sealed 

cover from interested dealers, mentioning separately rates for Waste 

Papers and File Covers, addressed to the Registrar General of this Court. 

The same must reach the undersigned latest by 27.03.2013. Rates 

quoted should be valid for a minimum period of two years. 

K~ 
(VANDANA KAIRON) 

Assistant Registrar (RKD) 
For Registrar General 


